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 CENTRAL ELECTRICITY REGULATORY COMMISSION 
NEW DELHI 

  
 
  Coram:   
  Shri V.S.Verma, Member 

Shri M.Deena Dayalan, Member 
  

Petition No. 147/RC/2013 

Date of Order:  6.8.2013 

In the matter of: 
Change of name  and address of  AF-Colenco Ltd., Noida/Switzerland.  

 
 
   
       And  
In the matter of  
 
 AF-Colenco Ltd, Noida/Switzerland                 ..Applicant  

 
 

ORDER 
 
 

In accordance with guidelines for vetting of capital cost of hydro electric 

project  notified on 2.8.2010 under  Regulation 7 (ii)  of the Central Electricity 

Regulatory Commission  (Terms and Conditions of Tariff) Regulations, 2009, 

the Commission vide its order dated    14.9.2010  empanelled M/s  AF-Colenco 

Ltd. (the applicant)  as designated agency/expert for the propose of vetting  of  

the capital  cost of the  hydro electric project.    

 
 
2.  The applicant  has filed Regulatory Compliance Application seeking 

change of name and address of the company from AF-Colenco Ltd,  A-152, 

Sector  63, Noida to  AF-Consult Switzerland Ltd., office No. 19, Tower-I, 

Ground Floor, Stellar IT Park, Plot No.C-25, Sector 62, Noida-201301.  
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3. The certificate dated 30.1.2012 for establishment  of place of business in 

India consequent upon change of  name  issued by Registrar of Companies, 

National Capital Territory of Delhi and Haryana has been placed on record 

along with  the application. Registrar of Companies, National Capital Territory 

of Delhi and Haryana in its  said  certificate dated 30.1.2012 has certified that 

M/s AF-COLENCO LTD., a foreign company having established its place of 

business in India vide Registration No. F-02493   in the year 2004 has changed 

its  name to M/s to AF-Consult Switzerland Ltd with effect from  25.3.2011 and 

intimation thereof, has been  given vide Form 49 filed on 23.1.2012. 

 

 
4.   Consequent to issue of certificate by the Registrar of Companies, 

National Capital Territory of Delhi and Haryana as noted above, we direct that 

in the Commission’s records, name  and address of the company be changed 

from “AF-Colenco Ltd.,  A-152, Sector  63, Noida” to “AF-Consult Switzerland 

Ltd., office No. 19, Tower-I, Ground Floor, Stellar IT Park, Plot No.C-25, Sector 

62, Noida-201301”.   

 
 
 
5. The applicant   post the change of name and address on its website for 

information of all concerned.  

 
 

Sd/-   Sd/- 

              (M.Deena Dayalan) 
Member 

(V.S.Verma) 
                             Member 

 
 


